CENTRAL ADMINISTRATIVE TRIBUNAL
CALCUTTABENCH

No. O.A. 350/122/2017 Date of Order: 09.04.2018
Present: Hon’ble Ms. Manjula Das, Judicial Member

Hon’ble Dr. Nandita Chatterjee, Administrative Member

Nirmal Kr.Bera
Vs.
D/O India Post
For the Applicant : Mr. A. Chakraborty, Counsel

For the Respondents : Mr. M.K. Ghara, Counsel

ORDER (Oral)

Per Ms. Manjula Das, Judicial Member:
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